FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
APODIS HOTELS AND RESORTS LIMITED

RELEVANT PARTICULARS

1. | Name of the Corporate Debtor

Apodis Hotels And Resorts Limited

Date of incorporation of corporate debtor

08/05/2008

3. | Authority under which corporate debtor is

incorporated / registered

ROC-Mumbai

Corporate Identity No./ Limited Liability
Identification No. of the Corporate Debtor

US5101MH2008PLC200363

Address of the registered office and
principal office (if any) of corporate debtor

Office No. 408, 4 th floor, Metro Avenue pereira Hill
Road, Andheri Kurla Road, Andheri East, Airport
(Mumbai) Mumbai Maharashtra, India, 400099

. |Insolvency commencement date in

respect of corporate debtor

CIRP order pronounced & communicated on
17/10/2023

.|Estimated date of closure of insolvency

resolution process

14,04.2024 (180 days from the intimation of order to
IRP)

Name and registration number of the
insolvency professional acting as interim
resolution professional

Name -IP. Megha Agrawal

(Partnerin Synergy Insolvency Professionals LLP)
Registration Number -
IBBI/IPA-001/IP-P01456/2018-19/12272

.|Address and e-mail of the interim

resolution professional, as registered with
the Board

Address- 001, Shivranjini Apartments in Circle of
Congress Nagar Garden, Congress Nagar,
Nagpur-440012 (M.S.)

Email : ip.meghaagrawal@gmail.com

Address and e-mail to be used for

Synergy Insolvency Professionals LLP

4 correspondence with the interim Plot no.72, Anjaneya Niwas, Opp. Dew Trinity
resolution professional Hospital, Hindustan Colony, Near Sai Mandir,
Wardha Road, Nagpur 440015.
E-Mail: cirp.apodis@gmail.com
11) Last date for submission of claims 31/110/2023
12)Classes of creditors, if any, under clause (b)| NA
of sub-section (6A) of Section 21, ascertained
by the interim resolution professional
13, Names of Insolvency Professionals identified to| NA
act as authorised representative of creditors in
aclass (Three names for each use)
14 @) Relevant Forms and b) Details of Weblink: https:/ibbi.gov.in/fen/home/downloads

| authorized representatives are available at:

Physical Address: NA

Notice is hereby given that the National Company Law Tribunal Mumbai bench has ordered the
porate insolvency resolution process of the Apodis Hotels and Resorts
10.2023, order communicated on 17.1 0.2023)

The creditors of Apodis Hotels and Resorts Limited, are hereby
claims with proof on or before to the interim resolution professional at the address mentioned

commencement of a cor;
Limited (order dated 17.

againstentry no.10

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person,
Submission of false or misleading proofs of claim shall attract penalties.

Date:19.10.2023

Place: Nagpur

b

%

Registered address: - 001, Shivranjini
Congress Nagar Garden, Congress Nagar, Nagpur - 440012,

called upon to submit their

by post or by electronic means.

SD/-

IP Megha Agrawal
Interim Resolution Professional

For Apodis Hotels and Resorts Limited
IBBI/IPA-001/IP-P01456/2018-19/12272
AFA valid up to - 02.10.2024

Email: cirp.apodis@gmail.com
Apartments in Circle of

Email: ip.meghaagrawal@gmail.com
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FINANCIAL EXPRESS

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
APODIS HOTELS AND RESORTS LIMITED

1. | Name of the Corporate Debtor Apodis Hotels And Resorts Limited
2. | Date of incorporation of corporate debtor |08/05/2008

3. | Authority under which corporate debtor is| ROC-Mumbai
incorporated / registered

4.|Corporate Identity No./ Limited Liability
Identification No. of the Corporate Debtor

U55101MH2008PLC200363

5. | Address of the registered office and Office No. 408, 4 th floor, Metro Avenue pereira Hill
principal office (if any) of corporate debtor [Road, Andheri Kurla Road, Andheri East, Airpol
(Mumbai) Mumbai Maharashtra, India,400099

6. [ Insolvency commencement date in  |CIRP order pronounced & communicated on
respect of corporate debtor 17/10/2023

& fincare | PUBLIC NOTICE FOR CHANGE OF BRANCH ADDRESS

This i5 to bring to the General Public and Customers of Fincare 3mall Finance Bank Limited, that the address
of following branch will be changed. All accounts/ransactions currently maintained at the branch will remain the same.
The defails of the old vis-a-vis new address of the location along with effective date of change is enclosed with notice
as Annexure-A. Customers are requested to contact the Branch Managar/visit the new location for their transactions

For maore information, please visit us or contact Branch Manager of following branch. The contact number of
Branch Manager is provided in the Annexure-A attached with this notice. Fincare Small Finance Bank Limited.

Oid Addrazs

Effective Dale

of Changs nf
Address

1 | PALLKPUR [ GLUARAT! 25.Mow-29 | Fncare Small Firance Bark Limied Shop | Fincare Smal Finance Bank Limited Shop No-d & 5, (9400972457
T Mo-15 To 18,15t Boor, Tamuy Comples, | Rudra Accade, 158 Roor, Stows ldoi Bark, Deesa Panpur

Hr.5hi, Above Aa Bank, Abu Roed, A & | Highway, And Near Bangs Disiric Bark, A1 Post-Patangar,
Post-Paanpur, Disk-banaskatha, Guj-385000 | Dist-Banaskantha, Gejarst, Pin-J85001

Il.I[b.i Bramch | Siate New Address Condact Mo,

thm Puna Kumbharia Branch : Plot Mo, 12-13, POSSESSION NOTICE
Bank of Baroda | Nr, Tata Motors Auta Point, At, Magob, Tal, Charyesi, {(PHYSCIAL)
ﬁ. m Dist. Surat, Pin - 395010, Phone Mo, 0261 - 26400249, 2640030, {For Immovabde Properties)|

7.| Estimated date of closure of insolvency |14.04.2024 (180 days from the intimation of order to
resolution process IRP)

8. |[Name and registration number of the Name -IP. MeghaAgrawal

insolvency professional acting asinterim |(Partnerin Synergy Insolvency Professionals LLP
resolution professional Registration Number -
IBBI/IPA-001/IP-P01456/2018-19/12272
9.|Address and e-mail of the interim|Address- 001, Shivranjini Apartments in Circle off
resolution professional, as registered with| Congress Nagar Garden, Congress Nagar,
the Board Nagpur-440012 (M.S.)

Email : ip.meghaagrawal@gmail.com

Synergy Insolvency Professionals LLP

Plot no.72, Anjaneya Niwas, Opp. Dew Trinity
Hospital, Hindustan Colony, Near Sai Mandir,
Wardha Road, Nagpur440015.

E-Mail: cirp.apodis@gmail.com

31/10/2023

12 Classes of creditors, if any, under clause (b)| NA
of sub-section (6A) of Section 21, ascertained
by the interim resolution professional

134Names of Insolvency Professionals identified tof NA
act as authorised representative of creditors in
a class (Three names for each use)

14, @) Relevant Forms and b) Details of Weblink: https://ibbi.gov.in/en/nome/downloads
authorized representatives are available at: | Physical Address: NA

Notice is hereby given that the National Company Law Tribunal Mumbai bench has ordered the
commencement of a corporate insolvency resolution process of the Apodis Hotels and Resorts
Limited (order dated 17.10.2023, order communicated on 17.10.2023)

The creditors of Apodis Hotels and Resorts Limited, are hereby called upon to submit their
claims with proof on or before to the interim resolution professional at the address mentioned
againstentryno.10

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Address and e-mail to be used for
10. . O
correspondence with the interim
resolution professional

111 Last date for submission of claims

SD/-

IP Megha Agrawal
Interim Resolution Professional

For Apodis Hotels and Resorts Limited
IBBI/IPA-001/IP-P01456/2018-19/12272

AFA valid up to — 02.10.2024

Email: cirp.apodis@gmail.com

Registered address: - 001, Shivranjini Apartments in Circle of
Congress Nagar Garden, Congress Nagar, Nagpur - 440012.
Email: ip.meghaagrawal@gmail.com

Date:19.10.2023
Place: Nagpur

POSSESSION NOTICE

(far immowvable propey)
Whereas,
The undessigned being the Authoszed Officer of INDIABULLS HOUSING
FINANCE LIMITED [CIN:L65922DL2005PLC136029) undar the Sacuridisation
and Reconstruction of Financial Assets and Enforcement of Securlty Interest Act,
2002 and in exercise of powers conferred under Section 13 (12) read with Bule 3 of
the Security Interest {Enforcement} Rules, 2002 issued Demand Motice dated
24,02 2022 calling upon the Borrower(s) SARVAIYA DULABHA! G DULABHAI
GAMESHEHAI! SARVAIYA (PROPRIETOR- M/S WIJAY FAISHION) AMND
SARVAIYA PURIBEMN ALIAS PURIBEN DULABHAI SARVAIYA to repay the
amount mantioned in the Molice being Rs16,65,652,38 (Rupees Sixtesn Lakh
Slxty Five Thousand Six Hundred Fifty Two and Palse Thirty Eight Only)
against Loan Accound No, HHESURD03224T0 as on 00022022 and inberes]
thareon within 60 days from the date of recaipt of the said Matice.
The Borrower(s) having faded b ropay the amount, Motice is herabxy given to the
Borrowen|s) and the public in general that the undersigned has taken Possesslan
of thee proge ity described herzin below iy exercise of powers conferned on him ender
Sub-Section (4} of Secton 13 of the Act read with Rule & of the Security Interest
(Enfarcemant) Rules, 2002 6n 16,10, 2023,
The Borrower(s) in particular and the public in ganeral is hereby cautioned not 1o
deal with the propedy and any dealings with the properly will be subject o
the charge of INDIABULLS HOUSING FINAMCE LIMITED for an amount of
R%.16,65,652.38 (Rupees Sixteen Lakhs Sixty Five Thousand Six Hundred
Fifty Two and Paise Thirty Eight Only) ason 09.02.2022 and interest thareon
The Borrowers’ alfenfion i invited to provisions of Sub-Section () of Section 13 of
the Act in respact of time availabde, to radeem the Secured Assats.

% Chola CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

Enter a better life  Gorporate Office: Chala Crest, Super B, C54 & C35.4, Thiry Vi Ka Industrial Estate, Guindy, Chennai-600 032

APPENDIX IV [See rule 8 (1)] POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

Whereas, the wndersigned being the Authosized Officer of Cholamandalam Investment and Finance Company
Limited, under Securtisation and Reconstructon of Fnancial Aszats and Enforcament of Security InerestAct, 2002 (54 of 2002), and
in exercise of the powers confermad under Section 13{12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 msued
Dermand Notice dated mantioned besow under Section 1312} of the sasd &ci calling upon you baing the borrowers (names and addresses
mentioned below) 1o repay the amoum mentioned o the sakd notice and interast thereon within 60 days from the date of receipt of the
said notice. The borawears mentioned herain balow having ladad 10 rapay the amount, nobice i& heraby given to the borrewers mantioned
harein belew and 1o the public in genaral thal the undarsigned has lakan possession of the propery described hensin below in axercss
of pawers confermed on me undar sub-saction (4) of Saction 13 of tha Act read with Rule B of the Securily Inlerest (Enforcement) Rules,
2002, The borrpwers mentionad hena in abowve in parlicular and the public in ganeral are hereby cauhioned not lo deal with said properly
and any dealngs with the property will be subsct to the charge of Mfs. Cholamandalam Investment And Finance
Company Limited for an amount as mentionead hereinunder and interest thareon. The barmower's attention is mwiled fo provisions
of sub-section (B} of Seciion 13 ofthe Act, inrespect offime available, io redeem the secired assels

‘Whereas, The undersignad baing the authorzed officar of the Bank of Baroda under the Secuntisation and Raconstruction of Financial
fssets and Enforcament of Secunty Interest Act, 2002 54 of 2003 and inexercise of powers confamed undar Section 13012) read with
rule 3 of the Secunty Imerest iEnforcement) Rutes, 2002 issued a demmand notice dated calling upon the bormowers 1o repay the amount
mentioned in the notice heing the amount with further interest and cost etc. within B0 days from the date of receipt of the seid notice.

Tha Bomowers having Failed to rapay the ameunt, netice is heraby given to the Borower and the public in general that tha undersigned
has taken Physical Possession of the propartias described hargin below in exercise of powers corfiemad an him under sub-section (4] of
section 13 of Act read with rule 8 of the Secunty Interest Enforcement) Rules, 2002 on this the 15th day of October of the year 2023,

The Bomower im particular and the public in general is hereby cautionad nof to deal with the properties and any dealings with tha
properties will be subject to the charge of Bank of Bareda, Puna Kumbhariya Branch, Surat. The Bormower's attention i5 irvited to
provissans of sub-saction |8) of section 13 of the Act, in respect of tsme availabda, to redeem the secured assats.

DESCRIPTION OF THE IMMOVABLE PROPERTIES

5. Borrower’s Demand Notice

Ne Name Date & Amount (Rs.} Description of the Properties
1. | Mr. Awadheshimar 03.09, 202 All that piece and parcel of immovabla property bearing Plot No. 36 { After K.JP Block
Dayashankar, Mo, 7236} admeasunng about 48.00 Sq. Yards eguivalent 1o 4015 Sg. Mirs
Mir. Gargi Rz 8,71,650~ | Together with undivided propostionate share m Read and COP admeasuring sbout
Aveadheshkumar & | 28 on 03.08.2022 + | 23 56 Sq. Mirs. "ARADHANA GLORIDUS™ situated on the land bearing Block Me.
its Guarantors My, | unapplied interest | 72(Rev. $.No.63) admeasuring 4839800 Sq. Mirs. of Village - Jolwa Sub District-

Punjabhai Kashinath | from 01.09.2022 +
Patil Lagal & Othar
Expanzes

28.11.202

Taluka-Palsana Digtrict Sweat, Property in the name of Mr. Awadheshiumar
Dayashenkar & Mr. Gergi Awadheshkurmar, Bounded by :- North : Plot No. 37,
South : Plat Mo, 35, East : Society Hoad, West : Plat Mo, 23.

All that piece and parcel of immovahle proparty baaring Plot Mo, 180, Admeasuring
abaut T2.00 Sq. Yards i.e. 6020 Sq. Mtrs. (aftar £.J Fsaid plotis identified as Block

o | Mr. Sachin Murkdhar
Patil & Mrs. Rinku

Zachin Patil Bs. 1L.OZA21/~ | Mo, 1987180 admeasuring about 60,28 5q. Mirs. Alongwith undvided propostionate

&5 on 29.11.2022 + | share in the common roads and COP of the said society of Harikrushna Residency'

unapplied ntérest | situsted on the seid land bearing Block Mo. 148; Revenue Survay Nos. 115 of Village;

from 28.11.2022 + | Bagumara, Taluka : Palsana, District : Surat. Property in the name of Mr. Sachin

Legal & Other | mjurkdhar Patil & Mrs. Rinku Sachin Patd. Bounded by - North  Piot Ne. 179, South -

Expenses Piit Mo, 181, East: Pigt Mo, 171, West : Saciaty Road.

S,
Date : 15.10.2023 Authorised Dificer,
Place ; Surat Bank of Barada

NAME AND ADDREES OF DATE OF| /75 TANDING | DESCRIPTION OF THE PROPERTY DATE OF
BORROWER/S DEMAND| =, b POSSESSED FOSSESSION
& LOAN ACCOUNT NUMBER NOTICE
Loan Aic Nos XOHLMESDDI203THET Re. 2034013 | ALL THAT RIGHT, TITLE AND INTREST OF
MAHENDRASINH RANJITSINH ZALA, {Rupees Twenty | PROPERTY BEARING HOUSE ND.32-A OF
RANJITSINH TAMUBHA ZALA . Lakhs Thirty | Jay MADI SOCIETYADM. BUILT UP AREA| e
UPENDRASINH RANJITSINH ZALA o Four Thousand | 4000 SQMTRS. WHICH 1S SITUATED IN o .2
RATUBA RATANSINH ZALA _ g | NneMundred | pEVENUE SURVEY NO.1030(OLDSURVEY| & &
All are Residing :47-maggpara-1, Luhariya e | Thineen Only) |y 135 139,154 ) OF MALUE RAMOSANA| 75 8
Sosa Same Mahesana, Gujarat 384001 L SIM. T DIST MAHSANA =&
Also AL : 22, Jeymadi Sodety
Ramosana Ramosans Mahesana 384002

m Rajkot Nagarik Sahakari Bank Ltd.

Possession Notice

(For Immovable Property)

(Multistate Scheduled Bank)

R.0. & H.O.: "Arvindbhal Maniar Nagarik Sevalay”, 150° Ring Road, Nr. Raiya Circle, Rajkol. Ph. 2555716

Date : 14-10-2023
Place ; Mehsana

AUTHORISED OFFICER,
Mis. Cholamandalam Investment and Finance Company Limited

=findiasheiter |NDIA SHELTER FINANCE CORPORATION LTD.

Home Loans . ictered Office: Plot- 15,60 Floor, Sec-44, Ingliulional Area, Gurugram, Haryana-122002
Branch Office; Parimal Prime, Jrd Floar, 15a Zardamagar, Sarveshaar Chowk, O Yagnk Road, Rajkal J80001

PUBLIC NOTICE- AUCTION FOR SALE OF IMMOVAELE PROPERTY

[under Rule 1) OF The Security Imterest (anforcemand) Rules, 2eid]Mofice For Sake OF Immovable Property's Margaged With India Shelter Firance
Corparation (isic) (secured Creditor) Lnder Tha Secuniisation And Reconsiruction Of Financial Assets And Enforcement Of Secunity infarest Act, 2002 Motice
Iz Hereby Giwen To The Publc in Ganeral &nd In Particular To The Bormoweeiz) And Guaranions] Or Thar Legal Heiral Representatives That The Below
Described Immovable Propesies r.-‘l:tlgﬁl:ﬂ:l.':f'a gEﬁ T Thie Secured Credilor, Th EFPS‘:&S&HM O Which Has Besn Taken By The Aulhoreed Ofihcer Of ISI’“

[Secunsd Credilor, Wil Be Sald On 04 18 2025 dabte OF Aucicn)an “as 15 Whane 157, "as K Whal 157 &ad “wial Ever T|||,.-r|,. ls" Bass For Reconsany OF
Cuistanding Duas From Befow Mersicred Bomowars, G- Bomowers Or Guarantors. The Ressrve Prica And The Earnast Monay Depasit b Manlioned Balow
The Sealed Envelope Contaning Emd Amaunt For Paricipating In Public Auction Shal Be Suomittad To The Autharized Officar OF lsfic. On Or Berlore
03,11 2083 Til 5 Fm Al Branch/corporate Offipa: Panmal Prime, rd Floor, 15a Sardamagar, Sarvechwear Chowic O Yagnik Foed, Rajkot 360001

Whereas, The undersigned baing the authonzed ollicer of Rajkot Magark Sahakan Bank Lid., H.O. Ragkol
under the Securitization and Reconstruction of Financial Assels and Enforcement of Security inferest Act
2002 Sechon 13{2) and in axercise of powers conferred undar the Secunty Interast (Enforcemeant) Rules,
2002 lssued a demand notice dated 14/03/2023 by Regd. A.D. Post calling upon the borrower Bhindora
Chandulal Nanjibhai, Bhindora Urmilaben Chandubhali to repay the amount mentionad in the notice
being R$.3,21,470.00 (Rupees Three Lacs Twenly One Thousand Four Hundred Seventy Only) and
intergs! thareon due from 01032023 within 60 days from tha date of receipt of the said notice. The borrower
having laled to repay the amount, notice s hereby glven o the borrower, guarantors and the public in
garsacal thal the undersigned has taken possassion of Property descrbad harain betow on 157102023 through
thie Court Camimissionas, In pursuancs ol the Order DL22°08/2023 issuad by the Han, CGhisl Judicial Magisirate
Rajkol under seclion 14 of ihe SARFAESI Acl-2002, The barrawar in particular, the guaraniors, Legal Hislrs
and the publie n goaneral & haraby cadtionad not 10 deal with the following proporty and any dealing with
this properly will b subject o the charge of Rajkol Nagank Sahakari Bank Lid., Aajkot for an amaunt
outstanding as on 30082023, Rs.3,41,286=00 (Rupees Three Lacs Fourly One Thousand Two Hundrad
Eighty Six Only) + Interes! thareon due from 011002023,

Description of Immovable Property

Loan Account | Name of Borrowar(si Co- Date of Demand Notice Type of Possession | Reserve Price Earmest Money
N, Barrowens)l Guaranior(s)f fAmount As On Date [Wndar Constructive/
Legal Heirjsl Legal Rep, Physical)

HLASLILONE00|  Mrs, Labhuben Rathod & Dated : 13-0pt-2022 Physical Possession Rz 299 800 R84, 19{-
DORS04254T & M. Jayrajhha Rafhed s B5T400.5- [Fupees Eigi [Rupees Eighl Lakh | (Rupees Eighty
AP-T0030034 Lakh Eighly Senven Thousands Hinihy Dro Thousands | Mire Thousands

Four Hundred Ninty Nine And Ning Hundred Only | | Qne Hundred
Fiva Paiza Only| Rinty Dinky)

Description of Praperty: Al Beces And Parcel O Resdandal Tenament Canstrucled On Land Admeasunng 42-91 5q Mies e 51,33 5q Yands of Plal Bla 4%,
O Dovigion Moa-b-c, OF Pam No,1-2p OF EaslAnd Wes! Sde Shaaded A Revenue Suney Mo 250 Pakee OF Gty Survey Ward Mo 19 Shesl NoZT3, TR E
a8, fp Mo 123, OF Rajkol Ciby OF Rajkal Gujarat.bounded As ; East :chawd And Oiher Propery. Wast - Crifer Propery OF Plot Mo 50ip, Merh - Dithers Property,
Sourin ; Others Property

DESCRIPTION OF THE IMMOVABLE PROPERTY

ALL THAT PIECE AND PARCEL OF IMMOVABLE PROPERTY, PREMISES OF
PLOT WGk, 322, WITH CONSTRUCTION | ADMEASURING 42,38, 50C, MTRS., IN
YOGIDHARA SOCIETY, UTRAM SURAT CONSTRUCTED Ol PLOT NO. 228 TO
HMSOFF. P MO ZR0OFT.PMO, T (LUITRAN]IN BLOCK NOD, 5S4 DF R, SNO. 81,813
B9, SITUATED AT MOJE : UTRAN TALUKA: CHORYASI, SUB DISTRICT, SURAT
04, (KATRAGAM). DIST. SURAT, IN THE STATE! UMION TERRITORY OF
GLUJARAT TOGETHER WITH UNDHVIDED SHARE IM THE LAND AND ALL THE
STRUCTURE THEREOMNAND BOUNDEDAS FOLLOWS:

OMORTOWARDS THE EAST PLOT MO, 321

ONOR TOWARDS THE WEST PLOTMO, 323

ONORTOWARDE THENORTH SOCIETY ROAD

ON ORTOWARDS THE 50UTH PLOT MO, 292

Sd!=
Authorised Officer
INDMABULLS HOUSING FINANCE LIMITED

Date : 15.10.2023
Place: SURAT

SERA INVESTMENTS & FINANCE INDIA LIMITED

CIN: L51900GJ1985PLC110976
Regd. Office: 306, 3rd Floor, Ashirwad Paras-1, Near Kanti Bharwad

PMT, Opposite Andaj Party Plot, 5. G. Highway, Makarba,
Ahmedabad -380051, Gujarat
Email: shwetasamirshah1397@gmail.com
Website: www.serafinances.com

NOTICE OF EXTRA-ORDINARY GENERAL MEETING
WMembers are hereby informed that dispatch of the Extra-Ordinary General Megting Notice
dated October 13, 2023 {along with the Explanatory Statement) to the members of the
Company in respect of the Resolutions as sat outin the Naotice of Extra-Ordinary Genaral
Mesting has been compleled on ' Wednesday, Qctober 18, 2023,
tarm ne. 1: Ta consider and approve incraase in authorised share capital of the company.
[barn no. 2: To lssue fully corverible equty warrants on Prafarential basis.

Iterm no. 3: To consider and appoint Ms_Amaoli Shah (DIN: 080008731 as a Director of the
company under Non-Execulive calegory.

[barm no. 4: To consider and apgoint Mr. Mishéth Trivedi (DIN: 10332082} as an Independent
direcior of the campary,

In compliance with Saction 108 of the Companies Acl, 5013 read with Rule 20 of the
Companies (Management and Administration) Rules, 2014 as amended by Companies
{Managemeni and Adminisiration) Rules, 2015, and Regulation 44 of the Listing
Obligations and Disclosure Reguiremants Requlations, 2013, Membars are provided with
the Eacility to cast their voles on all resolulions set forth in the Notice of the EGM using
electronic woling system from a place other than the venue of the EGM, provided by COGL
and ihe business may ba ranzaclad thraugh such valing.

The e=vating period commences on Tuesday, November 07, 2023 at 09.00 a.m. and ends
on Thursday &, November 2023 at 5,00 p.m. IST. During this perad, Members may cast
their vole electronically, The e-vofing module shall be disabled by CDSL thereafter. A vole
onca cast on the resclution, would notbe allowed ko be changed subseguentiy.

Only those Shareholders, who will be present at the EGM and whio did not cast their vole
an e resalutions zat forth in the Notice of EGM by remobe e-vating prior o the EGM and
are ofherwise not barred from doing so shall be eligible 1o vole at the EGM an such
resolubions, Sharghalders who have woied through remote e-vwoling will be efigible fo
aftend the EGM and their presence shall be counted for the purpose of quonur, Rowever
such Sharehalders shall not be enbiied to cast their vole agam al the EGM on such
resolubion(s) forwhich the Shareholder has already casd the vote through remote e-voling,
The vatng nghts of Members shall be in proporion to the equity shares held by themin the
paid-up equity share capital of the Company as on Friday, November 03, 2023 (Cut-Off
date). . Any person, who is 3 Member of the Company as on the cut-off date is eligibe to
cast vole an & the resolutions set farth in the Notice of EGM using remofe a-voting or
voling at the EGM.

For details relating fo remole e-wofing, please refer to the Nofica of the EGM, Incase of any
queries relating to woling by electronic means, pleasze refer to the FAQ and e-voling
manual avallable al wew.evalingindia.com ar conlact al (F2-25088554 2143 in case of
any grievance relabng to e-woling pease contact Mr. Rakesh Dadvi, Manager, Cendral
Deposiory Services dindia) Limited, A Wing, 251h Floor, Marathon Futures, Mafatial Mill
Compounds, N M Joshi Marg, Lower Parel (East), Mumbai - 400013 or sand an email 1o
helpdesk evoling@edsindia. comar call 122-2305854 243,

For, SERA INVESTMENTS & FINANCE INDIA LIMITED
(Formerly Known as Kapashi Commercial Limited)
Sd/-

SAGAR SAMIR SHAH
WHOLE-TIME DIRECTOR
DIN: 03082857

Date: 18/10/2023
Place: Ahmedabad

Terms and conditions:

1} The prescribed Tendan' Bid Form and the tammss and candifions of sale will be avallable with the BranchCarporate Cdfica; Office No- Panmal peime, 3rd floer,
154 Sartamagss, Saneshwar Choak, Dr Yagak Road, Rajet 353001 batager 10.002.m, 05,00 pran ey working day

2} Thermmavahbe propery shallngl be sold beiow Lhe Resern: Price

3 Al v bids! tendars submmitted for the purchaee of the abows propeerty’s shall b sccompanied by Eames| Monay a5 menfioned abows. EMD - amount
favaring the Trdia Shaker Financa Corponation Limied” payabde 3l Delhi. Tha EMC amount wil b= return o iha ursuceasshl bidders after auction,

4} The highest biddar shal be dedarad as succedsful bldder provided slways hat hateha (s legelly qual fed bo bid and provided fudher et the bid amount i
notkeas than the reserde price. | shal be the dacrefon of the Audhoized Dficar o decing acceplance ol the highest bd when the price offered appears
reciguateas 1o makeilinacvisable o doso

5} The prospective biddars can r-.spatl the progarty on 28, 1003023 betwaan 11.00A.M and 5.00 P.M with prior appoinimend

i} The person daciered as a successtul biddar shall, immediately afler the declaration, deposit 25% of tfha smouni of purchasa monegy Fighast bid which would
nclude EMD amaunt e Authanzed Officer wethin 24 Hrs-and in detaulal such deposit, the proparty shall fatreis be put I fresh atctions sale by prévate
Iresaty.

Tt In case the infial depastis made as above, the halancs amoin] of the purchaser money payabde shall be paid by tha purchaser fo the Authorized Qfficer on
or bafora the 15th day from the date of confirmation of the sale of the property, emclusive of such day or if the 151h day be & Sunday or other holiday, ten on
1he firstoffice day afiarta 15thday.

Bp In the event of cedaull ol any paymend within the period mendonsd above, the propeety shal b put b fesh auchond sale by prvate veaty The depost
rcluding EMD shal shand lafested bry India Sheller Finance Caparalion Lid. . and the detsuling purchaser shal lose all daims Lo e propedy

) The above salke shall be subject o the fnat approval of ISFC, inlerested parfes are requastad to werfpiconfim the slatulory and other dues lise
SakesProparty &, Elecricity dues, and society dues, from tha respeclive depatmenis { ofices. The Company does not underiaka any responsility of
paymentof any dues onthe property.

10 TOS of 1%, i any, shal be payable by the Feaokeat bidder gver the Mghest deciared bad amourd. The payment needs o be deposited by e lighes! bidder in
Thie P of the ::lmpm,'a'r.‘llh:-:,:-p‘,rn he ch allan shal 1.5._|I,|||'|II|,.|,II'|.'| [hi GoumiparTy,

11) Sale is strcthy subpect fo tha terms and condiions incorpoeatedin this advertisemant andinda the prascribad tendariomm

124The successful bidderpurchaser shall bear Sl stamp duty, reqistration fees, and inchdental expenzes for getting sale certificate registered as applicable 25
periaw

13) The Aulheazed CFcer has the ahsoise ol o aceepl or reject e bid or agoum | posipors | cancs [he lender withoul assigning &y reasan hanecd and
aksia modily any lerms and corditions of this sale wilkcad any prior nolice

14 riarested baddars may contact b Aashish Bhatt & Mr. Bishan Chauhan Mab- 7411080855050 2dunng ofica hours [ 10.00AM to 6.0 PRI,

15 DAYS SALE NOTICE TO THE BORROWER/GUARANTORMORTGAGOR

The aboye-mantioned BamossrMorgagon'guaraniors ame harelry noticad %o pay the sum as mentioned in Demand Hotive under secion 112} with a5 on date
interes! and eapenses bafora e date of Auction failmg which he property shall be awctioned and balanca duss, if 2y, will b= recovered with inferest and cos
e i 5

O 0 M. Asahish Bhatt & Mr_ Kishan Chauban Mob- TE74110808/6354053032 {AUTHORIZED OFFICER]

Immovable Property situaled in Rajkol Dist, Sub Dist. Rajkot, Village Munjaka, Revenue. Survey No, 39 Paiki
Gov, Approved T.P. Schema No. 9 (Mota Mauva - Munjaka) F.P No. 31/A EWSH Reserved Plol land 22885-
00 Sg. Meter. over Gujarat Governmant, City Development and City Housing Development Departmeni
Resoluation Ma, Bajat/1 0201 346/Th, Dated 18072013 in urban araa, undar Mukhya Mantn Gruh (Gujarat
Rural Urban Housing) Scheme lor LIG housing for low income paople and EWS housing schemea for
aeconomically Weaker Sections of Rajkol Urban Development Authority-Rajkot, EWS Paiki Bullding Mo, EWS
|, Fourth Floor, Flat Mo, 1-405 Which have admeasuring buili-up area approx. 30-75 5q. Meter (carpet area
approx. 25-02 5q. Meter) acguired Vide Regd. Lease Deed Mo. 2114, Dated 21/03/2018, in the Mame of (1)
Chandulal Manjibhai Bhindara (2) Urmila Chandulal Bhindora and boundad by as undear:-

North = Garden South - Connacted Flal No. |-406 East - Connacted Building H West :- Passage

(Shorl Address : Allot No. EWS -373, Fourth Floor Flat No. 1-405, Near Avadh Bunglow, At Munjka
Kalawad Road, Rajkot 360005 (Gujarat)

Di. 17/10/2023
Rajkot.

Authorized Officer,
Rajkol Magarik Sahakari Bank Lid., H.O., Recovery Dapt.. Rajkot.

AAVAS FINANCIERS LIMITED

- ¥ (Formerly known as Au HOUSING FINANCE LIMITED) (CIN:LE5922RI2011PLCO34297)
ﬂegd & Corp. IJI"FII:E 201-202, 2nd Floor, South End Square, Mansarovar Industrial Area, Jaipur. 302020
Demand Notice Under Section 13(2) of Securitisation Act of 2002

Az the Loan Account Became NPA therefore The Authorised Officer (A0 Uinder section 13 {2] Of Securitzation And Reconstruction of
Financial Aqsets And Enforeerment of Security Interest Aet 2002 had isswed 80 day demand notice bo the barfower a8 given in the talile,
According to the Notice if the Borrower does not deposit the Amount within 60 days, the amount will be recovered from Auction of the
security as given below, As the demand Notice send to the borrawer/guarantor has not been served, copy of demand natice has also
been affixed on the secured assets as ghven below. Therefore you the borrower s informed to degasit the loan amownt along with
futura interest and recovery expensas within 60 days, otherwise under the provisions of section 13 (4} and 14 of the said Act, the A0 s

freeto take passession of the Security a3 given below.,

Date and Amount of Demand
Motice Under Sec, 13(2)

14th Oct 2023

s, 3340622/ -
05th Orce 2023

Description of
Mortgaged property

FLAT NO. A/303, SHREE NIDHI [KANEARIA)
ASSOCIATION KNOWN A% SHREE NIDHI APARTMENT,
MOUJE: RAIPUR-HIRPUR, TALUKA: MANINAGAR, DHAT,
AHMEDABAD, 5UB PLOT NGO, 15+16/8, FINAL PLOT MO
120F TR SCHEME MO, 04, DIST. AHMEDABAD
Admeasuring B1.47 Sgr Mtr

Mame of the Borrower

BHADRESH NANUEBHAI SHAH, KRLUIPALI
BHADRESH SHAH
{8/ Mol) LMCHED221E- 1901007594

Date: 19-10-2023, Place: Gisjarat IMDIA SHELTER FINANCE CORPORATION LTD
Regd. & Corp, Office: 201-202, 2nd Floor, South End Sguare, Mansarosar Industrial Area, Jaipur, 302020
FINANCE LIMITEDR") under the e::urmsa‘nun and Aeconstruction of Financial Assets and Enforcement of Security Interest Act,

ESIETT AAVAS FINANCIERS LIMITED
POSSESSION NOTICE
2002 and In exercise niggg;ers confarred upon me under section 13(12) read with Rule 9 of the Security Interast L nforcerent) Ruhes

{Formerby known as Au HOUSING FINANCE LIBMITED) (CIMLESS22RIZ011 FLODIAZET)
Whereas, The undersigned baing the Authorised Officer of ABVAS FINANCIERS LIMITED (Formerky known as "AU HOUSING
2003, issued a Demiand caling upon the barrawsers mentionad herein balow to repay the amount menboned in the respective notice

within 60 days from the date of receipt of the said notice. The borngwers having failed to repey the amount, undersgned has taken possession
of the properttes deccribed barein balov inexercise of powers conferred on me.-_mu:lr:-: Section 13(4) of the said fct read with Rule % of the said
rules cn thedates mentioned as below

The borrower andGuarantor in particular and the public in general is hereby cautioned not ta deal with the properies
and any dealings with the property will be subject to the charge of the AAVAS FINANCIERS LIMITED (Formerly known
as AL HOUSING FINAMNCE LIMITED®) for an amount mentioned as below and further interest theraon.

BHARATEHAI CHALIHAM, RAILIEHA]
GOVINDEHAI CHAUHAN, DAXABEN
CHALUHAN

Guarantor ; GOPALBHAI LAKHMANEHAI
SAMANEKS

{Adc Mo) LMBHY0R2S20-2101 70843

Ldth Qck 2023
Rs. S2A801 -
(15th et 20323

HOLUSE NG, 102, VILLAGE - 50MPARI, TALUKS
PALITAMA, DIST - BHAYNAGAR Admeasuring 277,137
Sgr. Mitr

14th Ocr 2023

Rz, 1170112/
05th Oct 2023

EHAVUBEN MUKESHEBHA| UGARENYA,
MUKESHBHAL HEMUBHAI LIGAREIYA
{&fc No.) LNBOTO2221-2202 22095

BOTAD, R.5.ND.416/2P-1, PLOT NO.27/P/MIDDLE 51DE,
50060 50.8AT HOUSE ON THEIRE EUBERNABAR, DFP.
AMANDDHAM RESIDENCY, OFF.GADHADA ROAD, AT &
Ta: BOTAD, DIST: BOTAD, GUIARAT, 34710 Admeasuring
S0.66 Sqr Mtr

A b TESTESEC B ter S LSS o e g ey e

CHHAIYA PARESHEHAI DADLUEBEHAL
REKHABEN PARESHEBHAI CHHAIYA
{8/ Mo) LMRAKDIL1T-180059289

S T B PEES (EEERES

1ath Ock 2023 Property Bearing House Mo, 828,, Shanthali Cld Gamital,
Rs. 56367741 Shanthali Gram Panchavat, Sub Dist, lasdan, Dist, Bajkot.
05th Qct 2023 Admeasuring 426.97 5q. Yrds.

e

CHIRAGEHAI MADHUSUDANBHAI 1ath Ot 2023 DUDHREIR 5 MO 851PART FLOT 13 TO 16 SUB PLOT NGO

e e e ey e

f L;I IE& 'II e t lecrrintion of P ] rj:'t-ﬁ-" i
Name of the Borrower ity et 8 Description of Property D S CHOKSI, MANISHABEN CHIRAGEHAI As. 501129/- 12 SHRUI PART 20PP DUDHRE! BUS STAND
; CHOKSI 05th Qe 2023 NELIRENDRANAGAR Admeasuring 45.92 5q. Mitrs,
MEHULBHAI HASMUKHEHAI 09 Aug 2023 FLAT NG, 303, 3RD FLOOR, BLOCK NG, 28, 32, 30, | Symbolic IA/C No.) LNSNADL614-150011549
VYAS, Mrs. RAJESHRIBEN T 4279066, - 33,27, 31,65, 17, 71, 19/, 29/A, 25, 21/, 23, 24, | Possession e e e e
MEHULBHAI VYAS 08 Aug 2023 18/8, 29/B, GODREJ GARDEN CITY, MOUJE Taken on CHUDASMA SHIVUBEN SHIVABHAI 14th Oct 2023 GAMTAL PROPERTY N0 1375, ATVILLAGE .DIHOR TA,
[8/c No.) LNADBOZ218-190081150 IAGATPUR, GHATLODIYA, AHMEDABAD, 16 Oct 23 HARESHEHAI SHIVABHAI CHUDASMA Rs. 415304/ DIST. BHAVNAGAR Admeasuring 99,66 Sgr Yards
GUJARAT Admeasuring 127,46 Sq. Witrs Guarantor ; PANKAJEUMAR SHANTIBHAL 05th Oct 2023
USHABEN PRAVINBHAI DHARA, 09 Aug 2023 GAMTAL PROPERTY HOUSE NO. 910, VILLAGE | Symbalic DHANDHALA
hr PRAVINBHAI B DHARA T 5611987 MALAY, MAH U".-'-fl.. BHAVMAGAR, GLIARAT | Possassion (A Mou) LMBHY16322-230244086
|4fc No.) LNBHW16E23-230241587 08 Aug 2023 Admeasuring 153.29 5q. Mtrs Ek;;ﬂz% DINESH MOHAN DODIYA, DODIYA 14th Oct 2023 Property No. 165-1, Garden Road, City Survey Nao. 718/
e PARIEITSIMH DIMESHSINH, USHABEN fis. J055563/- Hizsa Mo, 5, Maje : Kasba, Ta. Dharampur, Dist. Valsad,
FULSANG ARHERA] SOLANKI, 09 Aug 2023 PROPERTY NO. 1201, MOUJE BHOVANI, Syrmbalic DINESHSINH DODIYA, DODIYA 05th Oct 2023 Admeasuring 127.80 Sqr Mtr
hirs. KAILASHBA FULSANG T 593528/- DETRON, AHMEDABAD, GUIARAT Possassion DEVRAISINH DIMESHSINH
SOLAMNKD 08 Aug 2023 Admeasuring 4951.54 5q. Ft, (As per Mortgage | Taken on -
[A/c Mo.) LNADBODS 18-190075145 Deed) 16 Oct 23 e
VINODJI MAFAT]I THAKOR, Mrs 09 Aug 2022 MILKAT NO.1344, MIRA PURA, THAKDR VAS, | Symbolic ::zg;ﬂ:: :’;*;E;:'JT:LE”DF'H?E Hi, lgthdgffﬁigﬁ_a LEIE:EEEI Srl'ﬁ‘}iiﬁl"r (IELI-IE-:G[EI-SE#EI?EHA:'P?ETFIEMATNI:Hmrﬁ.rl
ANITABEN THAKOR WINODJI T 452711/ ME_PRIMARY SCHOOL, ANANDFURA ROAD, | Possession - g il At s vl
[A/c No.) LNGNGO0620-210176518 08 Aug 2023 AT KLKARVADA, TA-VIIAPUR, DIST- Taken on Guarantor : VIIAYSINH GHANSHYAMSINH 05th Oct 2023 97.865qr Mtr
MEHSAMA, GUIARAT Admeasuring 720 5q. Ft. | 16 Oct 23 GOHIL _
MANISHABEN SAMATBHAI 09 Aug 2023 ALL THAT PIECE AND PARCEL OF LAND | Symbolic LAyt Mo LNGHNINEJ0- 210 63913
KUDHIYA, Mr. SAMATEHA ¥ 353385/ BEARING UMRALI GRAM PANCHAYAT Possession INDRAVADAN VAIKUNTHGIRI GOSWAMI, | 14th Oct 2023 Gram Panchayat Property No.6/25, Index No. &1, In the
RAMCHODBHAI KUMDHIYA 02 Aug 2023 GAMTAL PROPERTY/HOUSE NO. 156, AT Taken on MINABEN INDREAVADAN GOSWAMI Rs. TEO4TL/ area known as Rabasl Was situated at Mouje. Khavad,
{Afc No.) LNREM1682.2-230255631 UMRALI, TA. RAIKOT, GLIARAT Admeasuring | 16 Oct 23 Guarantor ! ALPESHGIRI GOSWAMI 05th Oct 2023 | Taluka. Kadi, Dist. Mehsana, in registration sub-district Kadi
144.42 Sg. Mtrs {Afc No.) LNKDI02222-230261941 District of Mehsana Admeasuring 59.9303 Sq. Ft.
DHAMIIBHAI RAMABHAI RAVAT, 09 Aug 2023 PROPERTY SITUATED AT MALIE KARMBOSANI | Symbaolic TP !
M KISHANKUMAR DHANIIBHA # 339853/ PROPERTY NO.1046/1/1 AT KAMBOSANI | Passession JAYSHREEBEN HASMUKHAPARI H GOSAIL, | 14th ﬂgt ig” FLAT NO. C-4, PLOT NO. 6/A, CITY WARD NO. 6, NAVPAD
CHENVA, Mrs. POONAMBEN 08 Aug 2023 GRAM PANCHAYAT, TALVADALI, DIST. Takan on Late HASMUKHAPAR] GUNVANTPARI Rs. 432456/ | PARK GOGHA CIRCLE MOUIE BHAVNAGAR Admeasuring
DAHYABHAI CHENYA SARARKANTHA GUIRAT Admeasuring 53.71 | 16 Oct 723 GO%Al Now Deceased Throaugh His Legal {15th Dk 2023 575 Sqr Ft
[ Mo LNIDADDS1R-190085518 Sq. Mirs Heirs IAYSHAEEBEN HASMUKHAPARIH
ISHAN RAJENDRAKUMAR 09 Aug 2023 PROPERTY BEARINIG GRAM PANCHAYAT | Symbolic GOSAL McHASMUEHARARI GUNVANTE
MAHETA, Mrs. KLUMUDREN ¥ 135755/ PROPERTY NO, 2/77, VANIYA VAS, MOWE | Possession GOSA|, Mr. Goasl Gauravpari Hasmukhapar,
RAJENDRAELUMAR MAHETA 08 Aug 2023 SURAJ, MAHESANA, GUIARAT Admeasuring | Taken on Mirs. Goasi Nehaben Hasmukhapari
(Al Mo.) LNKDIO2918-190089810 65.0321 5g. Mtrs 16 Ot 23 {8 Mo.) LNBHVIE821-220197814
;ﬁﬁ:ﬁ!ﬁﬂ lﬁm‘lﬁm > 111EEII ?ff“zl:y erLLTG?G#E?&.EH:?& :f ',:E:ﬂf E’.l T:I::Tf.%L' r:11 mrm : PSvmhn!uc JITENDRA SHANTIRAM GONDALIYA, 12th Oct 2023 Plot no. 14B, R.5.Mo, 235/1, mahuva, bhavnagar
LT : ; : ] DEEES5I00N H Iy, i Rs. 1164791/- & i -
MOHANBHAI SARVAIYA, Mrs. 9 Aug 23 Admeasuring 167.22 Sq. Mirs Taken on SHIFHATE S BONEALISL SHORHITABEN ; / Adiaimiring S0 o Wl
JNTENDRABHALI GOMNDALIYA Fs. 13E751f
REKHABEN ARVINDBHAI SARVAIYA 16 Ok 23 Afc Mo LNBHVO2918-190085163 & Eth Oct 2023
|Afe Ne.) LNRADZZ16-170035405 {Afc No)
KEYURBHAI MAHESHBHAI 10 Aug 23 FLAT NO. 410, FOURTH FLOOR, BLOCK C, Syrmbali Lttt L S
ug 2 . 410, ; rmbolic
UPADHYAY, Mrs. [YOT| KEYUR 7 915075.41/- VEDIKA RESIDENCY, FINAL PLOT NO. 83 PAIK, | Possession LALPURI BALDEVPURI GOSWAMI, 14th Oct 2023 SR ND 765 PAIKE PLOT NO 128 AT KANKNDL
LIPADIHYAY 5 Aug 23 TP SCHEME MO. 57, SURVEY NO. 57/3/1 & Taken on LAXMIBEN LALPURI GOSVAMI Ra. 1563519.41/- Admeasuring 141.12 Sgr Mtr
[AJc Mo.) LM NARDI416-1 700355494 57/3/2, NAROL, AHMEDABAD, GUIARAT 16 Oct 23 Guarantor : MUKESHGIRI BALDEVGIRI 05th Oct 2023
Admaasuring 71 5q. Yard GOSWAMI
SANDIP RAVINDRABHAI PATEL, 10 Aug 23 FLAT NO B/505, FIFTH FLOOR, VEDIKAA Syrnbolic {Afe Me.) LNHIMO2215-1/0044612
'ﬁﬁ.ﬂ r[r:m E Sﬁn r:; GbiseL T ?gitsﬂﬂ 1/- HEEI EEE hr;llﬂE:ﬁ;d 5 Ir;gt sfuﬂeﬁl g-irF'??l;er{ EP- PTmﬁ.,Eﬁm LATE Mr. RANGEET SINH RAVIIBHAI 1dth Oct 2023 Gram Panchayat Property No-503, Sujapura, Poicha,
2 E - el AHET O i R, . 151, .
[A/c Mo.) LNADBOD315-160019654 57/3/2, NAROL, AHMEDABAD, GUIARAT 16 Oct 23 ﬁﬂ‘:ﬂ”‘}f E:Ei?.:d :T;:’E; Hfii'egal DEihESEEP gééa Techml st e Rdmessuing 150w B
Admeasuring 67 5q. Yard Sy i o e A
ladav, RAVIEUMAR JADAN, 1A0AY
ANKESHEUMAR NAROTTAMBHAI ; 10 Aug 23 FLAT NO B/507, EIFTH FLOOR, VEDIKAA Symbalic KAILASHBEN
PATEL, Mrs. ARLINABEN 79937R.41/- RESIDENCY, FINAL PLOT NO. B3 PAIKI, T.P. | Possession Afc Mol LNANDOOSI2-3302 79875
ANKESHELIMAR PATEL S Aug 23 SCHEME MO, 57, SURVEY NO. 57/3/1 & Taken on .L':Iiﬂ..?_:.l_._..,..,_,_m_...__.,_..__.._. i - = d
[Afc Mo.) LMADBDD3 15-160019617 57737, NAROL, AHMEDABAD, GUIARAT 16 Ot 23 NATVARBHAI KANIIBHAI PATAMI, 14th Qe 2023 Froperty Bearing Municipale Se Mo 617/E/135, Situated At
Admeasuring 67 5q. Yard RAKESHEHAI NATVARBHAL FATHI, Hs. 1024304.41/- Moje Rakhival, Tal. Maninagar, Dist. Ahmedabad On Land
ANKESHELIMAR NAROTTAMBHAI 10 Aug 23 FLAT N0 B/502, FIFTH FLOOR, VEDIKAA Symbalic MUKESHBHAI NATVARBHAI PATNI, O5th Qct 2023 | Bearing T.PScheme No. 16 of P No. 120 Paiki of Survey
PATEL, Mrs. ARLINABEN ¥ 70238041/ RESIDENCY, BESIDE AKRUTI TOWNSHIP, FINAL | Possession JEMIBEN NATVAR PATNI Mo, 41/4 Paiki In The Regi Sub Dist & Dist Ahmedabad-7
ANKESHEUMAR PATEL 9 Aug 23 PLOT MO 83 PAIKI, TR SCHEME NO. 57, SURVEY | Taken on Guarantar : KISHOR MANILAL PATNI (Dethav). Admeasuring 25 Sqr Mtr
[A/c No.) LNADBOD315- 160019665 NO. 57/3/1 & 57/3/2, NAROL, AHMEDABAD, | 160¢t 23 1A/ No.) LNADBO2917-180055765
Sl i PRADEEP ANAVEDSINGH YADAV, GLUDI 14th Oct 2023 o DWARKASH PARK NR GROW MORE HIGHWAY ROAD
. L L " | - . 1
MAHESHEHAI DULABHAI 12 May 23 FLAT NO - 106, 15T FLOOR, NAVDURGA Physical PRADEEF YADAY s 1351':1-?? 41/- | AT BARANA NSABARKANTHA Admeasuring 160 S5q. Ft.
KALSHARIYA, Mrs, ASHMITAREN ¥ 507584,41/- PALACE, LAKSHMI NARAYAN SOCEITY, PLOT | Possession S et BT e nhAnR e Sk B Aa '
MAHESHEHAI KALSHARIYA 11 May 23 M. 53 TO 56, BLOCK MO, 115 PAIKI, SURVEY | Taken on {AfcNa L - '
[&/c Mo, ) LMSURDOLE- 10017578 MO, 131, KADODARA, PALEANA, AHMEDRABAD, | 16 Cct 23 SUNILBHAI SHIVEUMAR JOSHI, 1dth Oct 2023 | The Residential Property bearing Flat Mo, BAOB01, on LIG-1,
GLUARAT Admeasuring 667 5q. FL. PREMLATABEN SHIVEUMAR JOSHI Rs. GOGESE/ Mehsana, Application Mo. APA1932, situated at
KAMAIYALAL KISHANCHAND 09 Aug 2023 RESIDEMTIAL PROPERTY SITUATED AT Symbaolic Guarantor : ANILEUMAR SHIVBHAL IOSHI 05th Oct 2023 Ahmedabad Admeasuring 45 5g. Mrs,
DASANI, Mrs. NAYNABEN ¥ 2360116/ SANJELI, C.5 NO:-302/C PAIKI, 403/D PAIKI, | Possession {8fe Mo.) LNMEHDZ620-2 10153585
A T
RASILIALAE QARSI M, SOGANI 08 Aug 2023 e e ng i S pHERaE] TR SURESHKUMAR RANCHHODLAL 14thOct 2023 | Plot no. 32 and 33, new RS no. 6314 (old RS no. 923/1
[Afc Mo LNGOD02918-190083174 SATHVARA, VISHMNUKLA AR g;ﬂ-]. 5:;?:52?2.; paiki), Kheralu, Mehsana Admeasuring 100 5g. Mt.
DAXABEN BHANABHAI MAKKA, 09 sug 2023 HOUSE COMSTRUCTED ON GAMTAL LAND, Symbolic ?E:E;HHI%E‘E:;':&E ::APT:TAUJASEEH :
Mr. BHANABHA] HARADASBHAI ¥ 458818/ PROPERTY NO. 459, VILLAGE KANERI, TA, | Pessession -
MAKEA 08 Aug 2023 KESHOD, DIST, IUNAGADH, GUIARAT Taken on SURESHEUMAR KADIYA
[A/c No.) LNJUN16822-230255332 Admeasuring 107.59 Sq. Mtrs 17 Dct 23 {Afc No.) LNMEHD2220-210147996
Place : laipur Date: 19-10-2023 Authorised Officer Aavas Flnanciers Limited Place : Jaipur fe: 19.1002023 Autharised Officer Aavas Financiers Limited

financialexp.epapr.in

Ahmedabad
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KONKHN RAILWAY CORPORATION LIMITED

(A Government of India Undertaking)

NOTICE INVITING OPEN E-TENDER

On behalf of Konkan Railway Corporation Ltd, Senior Regional
Engineer, Ratnagiriisinviting Open E Tender For the following work.

1) Name of the work: Replacement of broken, grooved and cracked
sleepers under AEN/Ratnagiri section. Tender No: KR-RN-W-2023-
24A (Second call), Dated: 18.10.2023. Estimated Cost : X
23,12,935/-. EMD: X 46,300/-. Last date and time of depositing of
tender Online: 09.11.2023 upto 15:00 hrs.

l Asset Recovery Management Branch,
Bank of India Building, First Floor, 28, S. V. Road,
Bank of India } ‘ Andheiri (W), Near Andheri West Railway Station,
Relationsfip Geyond banking Mumbai — 400058. Tel No. — 26210406 / 07,

Email: asset. nnz@bankofindia.co.in
CORRIGENDUM

For E Auction Sale Notice published in Free Press Journal & Nav Shakti on 27.09.2023
for e Auction dated 25.10.2023 in accounts of M/s. Sunrise Copper Pvt. Ltd. Sr. No.
4, Property No. 3. Godown at 18, Ground Floor, Khanderao Compound,Survey No.
Hissa No.166/1 (Paiki) of Rehnal Village Bhiwandi, Dist. Thane BUA- 2820 sq. ft.
(Physical Possession)

E-auction Sale of above property stands withdrawn with immediate effect.

All other terms & Conditions of the Auction Notice continue & remain the same.

Date : 19.10.2023
Place : Mumbai

Sd/-
Authorised Officer, Bank of India

2) Name of the work: Lifting of released rails and sleepers from mid
section and yards under AEN/Kankawali section. Tender No: KR-RN-
W-2023-48, Dated: 18.10.2023. Estimated Cost: X 8,45,577/-. EMD:X
16,900/-. Last date and time of depositing of tender Online:
09.11.2023 upto 15:00 hrs.

3) Name of the work: Through deep screening of track inside tunnel
under SSE/Vilwade section. Tender No: KR-RN-W-2023-72 Dated:
18.10.2023. Estimated Cost: I 81,36,489/-. EMD: X 1,62,700/-.
Last date and time of depositing of tender Online: 09.11.2023 upto
15:00 hrs.

For further details, contact office of Regional Railway Manager,
Office MIDC area, Mirjole, Ratnagiri. (Website: www.ireps.gov.in).

JANASEVA SAHAKARI BANK (BORIVLI) LTD.

HO : ‘Shivhara’, Kasturba Marg No.2, Borivali (East), Mumbai - 400066

Administrative Office: Aravali Business Center (Phool Mahal), Sodawala
School Lane, Ramdas Sutrale Marg, Borivli West, Mumbai 400092.,
Telephone No. 022- 69037941/42/43/44/45/46.

REF.: SARFAESI/233-186/122/2023-24 DATE: 09/10/2023

1. Mr. Radheshyam Rammilan Yadav - Borrower & Mortgagor

2. Mr. Pramod Radheshyam Yadav - Guarantor
802, Khushi Residency CHS Ltd.,

Nr. Sanghvi Nagar, Behind SBI,
Kashimira Bhayander Road,
Mira Road, Thane 401107.

3. Mr. Shivshankar Budhiram Pal
A/202, Hema Kunj CHSL., M.I. Udyog Nagar,
Narmada Nagar, Bhayander (E) Thane 401105.

Sir/Madam,

Sub.: 1. Your Loan Account No. 4/233/186 with our Borivali East Branch.

2.Notice under Section 13(2) of Securitisation and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002
(hereinafter referred to as ‘the Act’).

1. | am the Authorized Officer under the Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 and Security
Interest (Enforcement) Rules, 2002 authorized by JANASEVA SAHAKARI
BANK (BORIVLI) LTD., having its Registered Office at “Shivhara”, Kasturba
Marg No.2, Borivali (East), Mumbai- 400066 and Administrative Office at
1st Floor, Aravali Business Centre (Phool Mahal), Opp. Sodawala Municipal
School, Off Sodawala Lane, Ramdas Sutrale Marg, Borivali (West), Mumbai -
400092 and having one of its Branch at Shivhara Building, Kasturba Road No.
2, Borivali East, Mumbai 400066 (hereinafter referred to as the “said Bank”).

2. Atyour request, you have been granted financial assistance by the said Bank
through its Branch at Borivali (East) in terms of Term Loan of Rs.53,00,000/-
(Rs. Fifty Three Lakhs Only) bearing a/c. no. 4/233/186 as per the said
Bank’s sanctioned Letter dated 01/12/2021. The above said credit facility was
sanctioned and disbursed against the various assets creating security interest
thereon in favor of the Bank.

3. The relevant particulars of the said credit facility is shown in Schedule “A”
attached hereto. The security agreements / documents executed by you
and others in respect of security interest relating to movable & immovable
properties are shown in Schedule “B” attached hereto. You have availed
financial assistance with an undertaking for repayment of the said financial
assistance in terms of the said agreements / documents.

4. You the no. 1 have created Registered Mortgage by deposit of title deeds of
the immovable property, more particularly described in Schedule “B” attached
hereto.

5. The relevant particulars of the secured assets are specifically stated in
Schedule “C” attached hereto.

6. You have also acknowledged subsistence of the liability in respect
of the aforesaid credit facility by executing confirmation of balances,
acknowledgement of debts and securities or part payment made from time
to time and other documents executed from time to time. Consequent to the
default committed by you in repayment of Principal debts and interest thereon
the operation of and conduct of the above said financial assistance / Term Loan
has become irregular and the debt has been classified as Non Performing
Assets since 20/06/2023 in accordance with the directives / guidelines relating
to assets classification issued by the Reserve Bank of India.

7. Now, the Bank hereby calls upon you the principal borrower/mortgagor through
me u/s. 13(2) of the said Act by issuing this notice to discharge in full your
liabilities stated hereunder to the said Bank within 60 days from the date of
receipt of this notice. Your outstanding liability (in aggregate) due and owing
to the Bank is Rs. 53,59,700/- (Rs. Fifty Three Lakhs Fifty Nine Thousand
Seven Hundred only) as on 30/09/2023 under the said abovementioned
facilities inclusive of interest accrued till 30/09/2023 and further interest thereon.
You are also liable to pay further interest as per the guidelines issued by the
Reserve Bank of India from time to time on the aforesaid amount together
with incidental expenses, costs, charges, penal interest, etc. The present rate
of interest applicable to your Term loan Facility Account No. 2/233/186 is @
8.75% p.a. You are also bound and liable to pay the penal interest of 4% per
annum over and above the present rate of interest as you have committed
default in repayment of the said loan amount.

8. If you fail to repay the Bank the aforesaid amount of Term Loan A/c No.
2/233/186 sum of Rs. 53,59,700/- (Rs. Fifty Three Lakhs Fifty Nine
Thousand Seven Hundred only) as on 30/09/2023 with further interest and
incidental expenses, costs as stated above in terms of this notice u/s. 13(2)
of the Act, the Bank will exercise all or any of the rights detailed under Sub-
Section (4) of Section 13 and under other applicable provisions of the said Act.

9. You are also put on notice that in terms of Sub-Section (13) of Section 13, you
shall not transfer by sale, lease or otherwise the said secured assets detailed in
Schedule “C” of this notice without obtaining written consent of the Bank.

10. The Bank reserves its right to call upon you to repay the entire liabilities under
the said loan account that may arise hereafter as well as other contingent
liabilities.

. This notice is without prejudice to the Bank’s right to initiate such other
actions or and legal proceedings as it deems necessary under any applicable
provisions of law.

. You are free to take inspection of the security documents and the statement of
account maintained by the Bank relating to your above loan accounts with a
prior appointment.

Yours faithfully,

Sd/-

(Sachin V.Ranavase)

Authorized Officer

- Guarantor

n

SCHEDULE “C”
DETAILS OF PROPERTIES
ALL THAT PIECE AND PARCEL of Flat No.802, adms.58.82 Sq.mtrs
Carpet area, 8th Floor, Khushi Residency Co-operative Housing Society
Ltd., Near Sanghvi Nagar, Behind SBI Bank, Kashimira Bhayander
Road, Mira Road (East), Thane - 401107, having Society Registration
No.TNA/TNA/HSG/(TC)/31528/Year 2018-19, in the Old Survey No.165,
New Survey No.36, Hissa No.2, of Village - Mira Gaon, Taluka & Dist.
Thane, within the limit of Mira-Bhayander Municipal Corporation.

IAPMD Department, Zonal Office Mumbai,
1st Floor, National Business Centre, Bandra

J&K Ba nk Kurla Complex, Bandra (E), Mumbai-400098

Serving To Empower CIN: L65110JK1938SGC000048

E-AUCTION NOTICE
(For sale of Inmovable Mortgaged Property/ies under the SARFAESI Act, 2002)
[Refer Proviso to rule 8(6)]

Notice is hereby given to the public in general and to the Borrower(s)/
Mortgagor(s)/Guarantor(s) in particular that the below mentioned property
mortgaged to Jammu & Kashmir Bank Ltd., Branch Office Versua
Mumbai, as security for the Secured Loan facility/ies extended in favour
of Mr. Raj Kumar Namdev Dange S/o. Namdev Dange R/o. 1/10,
Dange Niwas, S.N.Dube Marg, Kokripada, Dahisar(E) Bombay
Maharashtra 400068, the possession of which has been taken by the
Authorised officer of the bank under Section 13(4) of the SARFAESI Act,
will be sold through E-auction on "AS IS WHERE IS", "AS IS WHAT IS",
"WHATSOEVER THERE IS" and "NO COMPLAINT / NO RECOURSE
BASIS" basis on 18-11-2023, for recovery of Rs.35,48,846.97 (Rupees
Thirty Five Lacs Forty Eight Thousand Eight Hundred Forty Six &
Paisa Ninety Seven Only) outstanding as on 30.09.2023 (Excluding
interest from 01.10.2023 and other expenses from 01.01.2022), due to
Jammu and Kashmir Bank, Versua Mumbai Branch, Secured Creditor,
with further interest and charges due to , secured creditor, from Viz: 1.
Mr. Raj Kumar Namdev Dange S/o. Namdev Dange R/o. 1/10, Dange
Niwas, S.N.Dube Marg, Kokripada, Dahisar(E) Bombay, Maharashtra-
400068. The specific details of the property/ies intended to be put on
sale through e-auction mode are enumerated below: Flat No. G/002, "A"
Wing Ground Floor "Royal Crest Co-operative Housing Society"
Revenue Beverly Park Mira Bhayandar Road (East) Thane-401107
Reserve Price Rs.39,05,000/-
EMD Amount Rs.3,90,500/-
Bid incremental amount Rs.1,00,000/-
Last Date & Time of submission |16-11-2023 upto 4:00 PM
of Bid, Earnest Money Deposit
(EMD) and Documents
Earnest Money Deposit (EMD)
& Other Remittance/s detail/s
by RTGS to Account Number

»

Jammu And Kashmir Bank Ltd
Branch Office: Varsua

IFSC: JAKAOVARSUA

Account No: 0445072000000001
Account Name: RTGS Inter Bank Receipts

Navi Mumbai Municipal Corporation

Engineering Department
Re-Tender Notice No. NMMC/CE/287/2023-2023

Name of Work :- Comprehensive Contract for Operation and
Maintenance of 100 MLD Sewage Treatment Plant based on
SBR (C-Tech) Technology at Sector-18, Vashi, Navi Mumbai.
Estimated Cost (Rs.) :- B-2

For further details and information
required in respect of above Tender, please visit to website
https://nmmc.etenders.in

sign/-
City Engineer
Navi Mumbai Municipal Corporation

NMMC PR Adv no./820/2023

2%} Thane Municipal Corporation, Thane

PUBLIC WORKS DEPARTMENT
CORRIGENDUM

Thane Municipal corporation, public works department
had published tender notice no. TMC/PRO/ PWD/
HQ/776/2023-24 dated 12.10.2023 for Eight (08) works
"Under Special Government Fund’. The said tender
notice is cancelled due to technical reasons.
TMC/PRO/PWD-Lo0k/809/2023-24  SD/-
Dt.18.10.2023 Executive Engineer,
Pls visit our oficial web-site Thane Municipal Corporation
www.thanecity.gov.in

CORRIGENDUIVI
Branch Office: ICICI Bank Ltd., Office

¢icici Bank Number 201-B, 2nd Floor, Road No 1 Plot
No-B3, WIFI IT Park, Wagle Industrial Estate,
Thane, Maharashtra- 400604
This is with reference to the captioned SARFAESI 13 (2) Notice dated
August 31, 2020 (hereinafter referred to as ‘the said Notice’) towards your
aforementioned Home loan Account no. QZKLY00005007220 in the
borrower name Kailash Shobhit Vishwakarma with ICICI Bank Ltd., we
wish to mention that inadvertently and unintentionally Property address
& admeasuring an area of is mistakenly mentioned Flat No.103, 1st
Floor, K-1 Wing, Lok Amber Chsl, Next to Lok Nagari, MIDC Road,
Ambernath East, Dist. Thane Maharashtra- 421501. instead of Flat
No.103, 1st Floor, K-1 Wing, Lok Amber Chsl, Next to Lok Nagari,
MIDC Road, Survey No 93, 100, 101, 102, 103, 104, 105 (part), 107 and
108 (part), Hissa No 1, Village Ambarnath, Ambernath East, Dist.
Thane Maharashtra- 421501 (admeasuring area 550 sq.ft Built Up
area). Therefore request you to please read it of Flat No.103, 1st Floor,
K-1 Wing, Lok Amber Chsl, Next to Lok Nagari, MIDC Road, Survey
No 93,100,101, 102, 103, 104, 105 (part), 107 and 108 (part), Hissa No
1, Village Ambarnath, Ambernath East, Dist. Thane Maharashtra-
421501 (admeasuring area 550 sq.ft Built Up area).
All other details mentioned in the said SARFAESI 13 (2) Notice will
remain same.
We sincerely regret the inconvenience caused to you in this regard.
Date : October 19, 2023 Authorized Officer

g NASHIK MUNICIPAL CORPORATION, NASHIK

ELECTRICAL MECHANICAL
Mo DEPARTMENT

Nashik Municipal Corporation E-Tender No.18 (2023-
24) invites bids for one work. The detailed tender notice &
tender document would be available on
www.mahatenders.gov.in from 19/10/2023 to 02/11/2023.
-Sd/-
(Avinash Dhanait)
SFTRUe /S / ¢ /f]6.9¢/90/2033  Superintending Engineer
Electrical-Mechanical Department

ST oTdT, SIS SHET Nashik Municipal Corporation

\Place : Maharashtra ICICI Bank Limited )

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
APODIS HOTELS AND RESORTS LIMITED
RELEVANT PARTICULARS

1. | Name of the Corporate Debtor Apodis Hotels And Resorts Limited

2. |Date of incorporation of corporate debtor  {08/05/2008

3. | Authority under which corporate debtor is| ROC-Mumbai
incorporated / registered

PUBLIC NOTICE

This is to inform that proposed residential project Tokyo Bay' at Survey
Numbers 20/1/B, 20/2/B/1/B, 20/2/B/2, 21/9, 21/11A, 22/1, 22/5, 23/2/1,23/3/1,
23/4 at village Vadavali, Thane (West), Taluka and District Thane, State:
Maharashtra by Sai Pushp Enterprises, having address Puraniks One,
Kanchan Pushp, Near Suraj Water Park, Kavesar, Ghodbunder Road, Thane
(West) - 400607, Maharashtra has been accorded Expansion/Amendment in
Environmental Clearance (EC Identification No. - EC23B038MH167934 File
No. - SIA/MH/INFRA2/409293/2022 Date of Issue EC - 11/10/2023).

Copies of clearance letter are available with the Maharashtra State
Pollution Control Board and may also be seen at website:http://parivesh.nic.in.

Sai Pushp Enterprises

Puraniks One, Kanchan Pushp,

Near Suraj Water Park, Kavesar,

Ghodbunder Road, Thane (W) - 400607, Maharashtra

4. |Corporate Identity No./ Limited Liability | U55101MH2008PLC200363

Identification No. of the Corporate Debtor

Date and time of e-auction |18-11-2023 from 02:30 PM to 03:30 PM
The bid document/format containing full details of the property and all the terms
and conditions can be downloaded from, "http://sarfaesi.auctiontiger.net" &
"http:/ljkbank.com” and bid can be submitted on the website
"http://sarfaesi.auctiontiger.net" (for technical assistance contact person Ram
Sharma -9978591888, Contact no. 079-68136880/68136837 Mob.: +91
9265562821/18 email: support@ auctiontiger.net). For any property related query
may contact Branch Manager Branch Versua Mumbai, Mr. Nisar Ahmad Bhat
(Cell# +91-9596248471, Landline: 022-66954648) Email: varsua@jkbmail.com.
This publication is also 30 days' notice in terms of Rule 8(6) of the
Security Interest (Enforcement) Rules, 2002 to the borrowers/
mortgagors/guarantors of the above said loan accounts to pay the total
outstanding of loan along with the interests and expenses before the
date of auction, failing which the property will be auctioned and balance
if any along with interests and expenses will be recovered from them.

Date: 18-10-2023 Authorized Officer,
Place: Mumbai Jammu & Kashmir Bank Ltd.

Note : For schedules and more details visit www.janasevabank.in

5. | Address of the registered office and
principal office (if any) of corporate debtor [Road, Andheri Kurla Road, Andheri East, Airport

(Mumbai) Mumbai Maharashtra, India, 400099

Office No. 408, 4 th floor, Metro Avenue pereira Hill|

6. |Insolvency commencement date in  |CIRP order pronounced & communicated on
respect of corporate debtor 17/10/2023
7.|Estimated date of closure of insolvency [14.04.2024 (180 days from the intimation of order to|
resolution process IRP)
8. [Name and registration number of the Name -IP. Megha Agrawal
insolvency professional acting asinterim  |(Partner in Synergy Insolvency Professionals LLP)
resolution professional Registration Number-
IBBI/IPA-001/IP-P01456/2018-19/12272
9.|Address and e-mail of the interim|Address-001, Shivranjini Apartments in Circle of
resolution professional, as registered with(Congress Nagar Garden, Congress Nagar,
the Board Nagpur-440012 (M.S.)
Email : ip.meghaagrawal@gmail.com
40,|Address and e-mail to be used for Synergy Insolvency Professionals LLP

"|correspondence with the interim

Plot no.72, Anjaneya Niwas, Opp. Dew Trinity
resolution professional

Hospital, Hindustan Colony, Near Sai Mandir,
Wardha Road, Nagpur440015.
E-Mail: cirp.apodis@gmail.com

AT 1034 03u3U% 0k /08 /3URRLLL/RURRLR O
P /o%/ /
%ﬁ A : 0340-3434 %0l
é e+ :vasaivirarcorporation@yahoo.com
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1st Recall Notice

Vasai Virar City Municipal Corporation invites e-
bids from eligible bidders for Selection of a System
Integrator and operator for Implementation and
operations of Integrated Software Solution for

GOVERNMENT OF MAHARASHTRA

Urban Development Department
Madam Kama Marg, Hutatma Rajguru Chowk,
Mantralaya, Mumbai-400 032
Date :- 17 October, 2023

Public Notice
No. TPS-1823/UOR-54/2023/CR.97/2023/UD-13

The Government of Maharashtra vide notice bearing No.
TPS-1823 UOR-54 2023 CR.97/2023 UD-13, dated
22/09/2023 as published a notice for inviting objections and or
suggestion from the general public regarding the proposed
Modification under section 37 (1AA) of the Maharashtra
Regional and Town Planning Act, 1966 in Sanctioned Unified
Development Control and Promotion Regulations in order to
make the provisions of the sasd regulations in consonance
with provisions of the New Information Technology and
Information Technology Enabled Services Policy of
Maharashtra State-2023 and to make applicable the
provisions regarding Information Technology and Information
Technology Support Services in the sanctioned Unified
Development Control and Promotion Regulations For the
Pune Metropolitan Region. The aforesaid notice along with
Schedule-A is available in the offices of (1) The Divisional
Joint Director of Town Planning, Konkan / Pune Nashifc
Nagpur Amravati / Aurangabad. (2) The Commissioner, All
concerned Municipal Corporations. (3) The Collectors, All
Districts. (4) The Metropolitan Commissioners. All
Metropolitan Regions Developments Authorities. (5) Office of
the Managing Director, CIDCO. (6) Office of the Vice
Chairman and Managing Director, Maharashtra Airport
Development Company Ltd., (7) The Chief Executive Officer,
Kolhapur Urban Area Development Authority, Kolhapur. (8) All
Special Planning Authorities New Town Development
Authorities. (9) The Chief Executive Officer, All Zilla
Parishads. (10) The Chief Officers, All Municipal Councils /
Nagar Panchyats and also available on Government website
www.maharashtra.gov.in (Acts / Rules) for inspection General
Public.
The Concerned Divisional Joint Director of Town Planning is
appointed as an 'Officer' to hear the person / persons filling
objection / suggestions on the aforesaid modification.
Obijections and / or suggestions if any on the aforesaid
modification in the sanctioned Unified Development Control
and Promotion Regulations shall be addressed to the
concerned Divisional Joint Director of Town Planning within a
period of 1 (one) month From the said Officer and Director of
Town Planning, Maharashira State, Pune will take decision of
approval of the aforesaid modification as per section
37(1AA)(c) of the said Act.
Sd/-
(Dr. Pratibha Bhadane)
Joint Secretary, Urban Development Department

DGIPR 2023-24/4274

11] Last date for submission of claims 31/10/2023

Municipal Services at VASAI VIRAR CITY
MUNICIPAL CORPORATION

Sr.| Activity/Milestone Date/Place/Amount
No.

12/Classes of creditors, if any, under clause (b)| NA
of sub-section (6A) of Section 21, ascertained

by the interim resolution professional

=

13, Names of Insolvency Professionals identified to| NA
act as authorised representative of creditors in

a class (Three names for each use)

Dated: 19/10/2023 To
05:00 PM Dated:

1 Tender Document
downloads and bid

14/ @) Relevant Forms and b) Details of Weblink: https://ibbi.gov.in/en/home/downloads
| authorized representatives are available at: |Physical Address: NA

submission 25/10/2023 at 03.00 PM
2 | Technical Bid opening | Dated: 26/10/2023 at
date & time 03.00 PM

Notice is hereby given that the National Company Law Tribunal Mumbai bench has ordered the
commencement of a corporate insolvency resolution process of the Apodis Hotels and Resorts
Limited (order dated 17.10.2023, order communicated on 17.10.2023)

The creditors of Apodis Hotels and Resorts Limited, are hereby called upon to submit their
claims with proof on or before to the interim resolution professional at the address mentioned
againstentryno.10

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.

of false or misleading proofs of claim shall attract penalties.

SD/-

IP Megha Agrawal
Interim Resolution Professional

For Apodis Hotels and Resorts Limited
IBBI/IPA-001/IP-P01456/2018-19/12272

AFA valid up to - 02.10.2024

Email: cirp.apodis@gmail.com

Registered address: - 001, Shivranjini Apartments in Circle of
Congress Nagar Garden, Congress Nagar, Nagpur - 440012.

Date:19.10.2023
Place: Nagpur

3 | Website for download-
ing & submitting
tender
document, corrigen-
dum's addendums etc

https://mahatenders.gov.in

Sd/-

(Sameer Bhumkar)

Deputy Commissioner (IT Dept)

Vasai Virar City Municipal Corporation
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Email: ip.meghaagrawal@gmail.com
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SAPNE SAPKE SAATH HAMAARA

rulesonthe dates mentioned as below.
www.navshakti.co.in

Name of the Borrower

PUBLIC NOTICE

It is hereby informed that we,
Mr. Ravindra Poshetty Adagatla
and Mrs. Aruna Ravindra Adagatla
pursuant to Affidavit dated 12th
October 2023 have disowned our

PRASHANT KRUSHNA THERADE,
Mrs. VAISHNAVI PRASHANT
THERADE

(A/c No.) LNCHL03520-210157865 &
LNCHL04321-220210661

4 AAVAS FINANCIERS LIMITED

(Formerly known as Au HOUSING FINANCE LIMITED) (CIN:L65922RJ2011PLC0O34297)
Regd. & Corp. Office: 201-202, 2nd Floor, South End Square, Mansarovar Industrial Area, Jaipur. 302020

Whereas, The undersigned being the Authorised Officer of AAVAS FINANCIERS LIMITED (Formerly known as "AU HOUSING
FINANCE LIMITED”) under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 and in exercise of powers conferred upon me under section 13( 12Lread with Rule 9 of the Security Interest (Enforcement) Rules
2002, issued a Demand Notice calling upon the borrowers mentioned herein

within 60 days from the date of receipt of the said notice. The borrowers having failed to repay the amount, undersigned has taken possession
of the properties described herein below in exercise of powers conferred on me under Section 13(4) of the said Act read with Rule 9 of the said

The borrower andGuarantor in particular and the public in general is hereby cautioned not to deal with the properties
and any dealings with the property will be subject to the charge of the AAVAS FINANCIERS LIMITED (Formerly known
as”AU HOUSING FINANCE LIMITED”) for an amount mentioned as below and further interest thereon.

POSSESSION NOTICE

elow to repay the amount mentioned in the respective notice

Date & Amount
of Demand Notice

Date & Type

Description of Property of Possession

8 Aug 23 FLAT NO. 304, SECOND FLOOR, SAI DARSHAN | Symbolic
% 555483/- APARTMENT, GAT NO.285/B, AT-SAWARDE, | Possession
% 243109/- TAL.- CHIPLUN, RATNAGIRI, MAHARASHTRA | Taken on

7 Aug 23 Admeasuring 600 Sq. Ft. 14 Oct 23

son Mr. Vinay Ravindra Adagatla Place : Jaipur

Date: 19-10-2023

Authorised Officer Aavas Financiers Limited

and daughter-in-law Mrs. Radhika

Vinay Adagatla (daughter of Talla
Tirupathi) from all our immovable
properties all over India because
of their mental harassment,
tortures, Acts, Deeds, Behavior
and inhuman conduct towards us.
Therefore, we would have no
concern and relationship with our
son Mr. Vinay Ravindra Adagatla
and daughter-in-law Mrs. Radhika
Vinay Adagatla (daughter of Talla
Tirupathi) henceforth in any
manner of whatsoever nature.

Date: 19.10.2023
Sd/-

Mr. Ravindra Poshetty Adagatla
Mrs. Aruna Ravindra Adagatla

WHEREAS

Rule 9 of the said Rules.

BHARAT CO-OPERATIVE BANK (MUMBALI) LTD.

Central Office : "Marutagiri'

The Authorised Officer of Bharat Co-operative Bank (Mumbai) Ltd., under the Securitisation and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under
Section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notices as
dated below calling upon the borrowers to repay the amount mentioned in the notices along with further interest/
charges thereon within 60 days from the date of receipt of the said notices.

The said borrowers having failed to repay the amount, notice is hereby given to the said borrower and the public
in general that the undersigned in execution of Orders as mentioned below has taken Physical Possession of the
properties described herein below in exercise of powers conferred under section 13(4) of the said Act read with

(MULTI-STATE SCHEDULED BANK)
", Plot No. 13/9A, Sonawala Road, Goregaon (East),
Mumbai-400063. Tel.: 61890134 / 61890083.

POSSESSION NOTICE

Date: 19.10.2023, Place: Mumbai

Sd/- Authorized Officer, Jana Small Finance Bank Limited

Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 & The said borrlowers'in particglar and the pyblic in ggneral are hereby cautioned not to degl with the said prqperty
JANA S MALL FI NANC E BANK 12/2B. Off Domlur. K lal Ring Road. Next to EGL Busi Park and any dealings with the said property will be subject to the charge of Bharat Co-operative Bank (Mumbai) Ltd.
i ’ omiur, Roramangla Inner Ring Road, Next to usiness Fark, for an amount as mentioned below along with further interest/ charges thereon.
(A scheduled commercial bank) Challaghatta, Bangalore-560071. — -
Sr. Name of the Date of Demand Description of Property Order Details
Regional Branch Office: Shop No.4 & 5, Ground Floor, Indiabulls Mint Gladys Alvares Road, Hiranandani Meadows, Pokhran Road, Thane West-400610. No. borrower Notice &
Outstanding
E-AUCTION NOTICE
1. [Mr. Javedali Abidali 22.09.2021 Gala No.107, admeasuring 649 sq.ft carpet| 17.08.2022
Shaikh, Prop. of area on the First Floor of Building No.19 known
PUBLIC NOTICE FOR SALE THROUGH E-AUCTION UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF Ms. Alfiya P Rs. 27.70,703.00 |5 *HDIL Industrial Park constructed on land| Order passed by
SECURITY INTEREST ACT (SARFAESI ACT) 2002, READ WITH PROVISO RULE 8(6) & 9 OF SECURITY INTEREST (ENFORCEMENT) RULES 2002. Enterprises as on 29.08.2021 |beraing %rveycr:oﬂd 38(251 >,t Hissa No.13|  Addiional
The undersigned as authorised officer of Jana Small Finance Bank Limited has taken possession of the following property in exercise of powers conferred under section 13(4) of the SARFAESI ACT. fJ?t%Zt:] ii;g:g:t/ (La?(m)i OMalr;gz Viargr a(rés:srt)s I L}Zﬁka ?lezis ME I-Smd
) - N . " . . . " L . , s , gistrate,
The Borrower in particular and public at large are informed that online auction (e-auction) of the mortgage property in the below mentioned account for realisation of dues of the Bank will be held on et _
" " - " . charges thereon |District Palghar 401 303, owned by Mr. Palghar
'AS IS WHERE IS BASIS" and "AS IS WHAT IS BASIS" on the date as prescribed as here under. Javedali Abidali Shaikh and bounded by East:
.| Loan Account Name of Original Date of Present Outstanding |Date & Time of . Earnest Money | Date and Road, West:Building No.18, North:Building
: " Borrower/ Co- 13-2 P Date o.f balance as on Inspection of Resrﬂ:‘:rlce Deposit (EMD) | Time of Laﬂ:ﬁ;gxfn&orgﬁf L& No.16,South:Open Space
0. Number Borrower/ Guarantor | Notice | OSSession 16.10.2023 the property in INR E-Auction (Physical Possession taken on 13.10.2023)
1 1) Sinkrella Michael Rs.7,48.853/- 03.11.2023 | Rs.6,75,000/- Rs.67.500/ 18.11.2023 Before 05.30 PM 2. |Mr.Subodh 11.02.2022 Flat No.1, admeasuring 37.17 sq. meters| 26.04.2023
Ramedies, (Rupees,Se’ven Lakh ! (Rupees Six Rs' y Six} 20.11.2023 [  Jana Small Finance Bank Ltd., Dattaram Pawar, equivalent to 400 sq.ft built up area, Shop
3340944000029 2) Sinkrella Micheal 19.04.2022 | 05.07.2022 | Forty Eiaht Thousand 09:30 AM | | 5khs Seventy Sévgﬁe'l?r?ousa}r;d @ Shop No.4 & 5, Ground Floor, Propl.of M/s.Sarthak| Rs.43,08,072.00 [No.G-1,admeasuring 23.23 sq. meters built up| Order passed by
Remedies, o o Bt Hondred Fit to Five pa et Indiabulls Mint Gladys Alvares Trading Co. together with |area on the Ground Floor of Shree Sadguru| Chief Judicial
3) Suedesh Govinda ight Hundred Fifty Thousands only) 11:30 AM Road, Hiranandani Meadows, further Co-operative Housing Society Ltd.,| Magistrate,
Pujari Three Only) 05:00 PM Only) Y Pokhran Road, Thane West-400610 interest/charges |constructed on land bearing Plot No.A-194, Thane
Details of Secured Assets: All that piece and parcel of the House No.32/539/1, Area Admeasuring 360 Sq.ft in Kasar Ali, Gandhi Chauk Sopara, Thane-40120 and within the Local Limits of Thane thereon Sector 20 of Village Nerul (G.E.S.) situated at
Municipal Corporation. Nerul (West), Navi Mumbai, District Thane —
The properties are being held on "AS IS WHERE IS BASIS" & "AS IS WHAT IS BASIS" and the E-Auction will be conducted 'On Line'. The auction will be conducted through the Bank's approved service .400 706 alopg with share, nghts, fitle & interest
h X L . - . . ) . - . L in the capital of the Society under Share
provider M/s. 4 Closure at the web portal https://bankauctions.in & www.foreclosureindia.com. For more information and For details, help, procedure and online training on e-auction, prospective bidders o
. P . . . . Certificate No.01, owned by Mr.Subodh
may contact M/s. 4 Closure; Contact Mr. Bhaskar Naidu Contact Number: 8142000809/ 8142000061. Email id: info@bankauctions.in / subbarao@bankauctions.in D . .
) . A A ) . - . § . attaram Pawar and bounded by: East:
For further details on terms and conditions to take part in e-auction proceedings and any for any query refating to property please contact Jana Small Finance Bank authonzedlofflcers Mr. Kaushik Bag Mahalaxmi Sadan Building, West:Residence
(Mob No.7019949040) & Mr. Ajay Naik (Mob No.9960948687). To the best of knowledge and information of the Authorised Officer, there are no encumbrances on the properties. However the intending Building, North: Sadguru Building, South:
bidders should make their own independent inquiries regarding the encumbrances, title of property put on prior to submitting their bid. No conditional bid will be accepted. This is also a notice to the above Himgiri Society
named Borrowers/ Guarantor's/ Mortgagors about e-auction scheduled for the mortgaged properties. The Borrower/ Guarantor/ Mortgagor are hereby notified to pay the sum as mentioned above along with (Physical Possession taken on 16.10.2023)
up to date interest and ancillary expenses before the date of auction, failing which the property will be sold and balance dues if any will be recovered with interest and cost. Date - 17.10.2023 Sdl-

Place : Palghar, Thane

Authorised Officer
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Get prediction sitting
at home with Palm Print

Love, romance, sex, family
relations, job, wealth, home
happiness, house, education,
marriage, children, luck, work,
honor, sorrow, illness, etc.

CHANGE OF NAVERE o

| TABREZ ZUBER AHMED MIRZA
CHANGE MY NAME TO TABREZ ZUBER
MIRZA AS PER GAZETTE NO M-
23146250, RNI NO.
MAHBIL/2009/31874, DATED 12
SEPTEMBER 2023. CL-540

R. R. Mishra

Astrologer, Palmist,
Numerologist, Vastu & Gems
Specialist, Former TV & Press

Whatsapp & Mobile

9820113194

Watch on YouTube:
@ 3o iR e wlsy

| HAVE CHANGED MY NAME FROM
MANOJKUMAR DARAK TO MANOJ

GIRDHARILAL  DARAK AS PER
ADHARCARD NO  782001643100.
CL-624

| HAVE CHANGED MY NAME FROM
MANOJ KUMAR DARAK TO MANOJ

GIRDHARILAL  DARAK AS PER
ADHARCARD NO  782001643100.
CL-624 A

| HAVE CHANGED MY NAME FROM
RISHABH MANOJKUMAR DARAK TO
RISHABH MANOJ DARAK AS PER

Collect the full copy of Newspaper
for the submission in passport office.

| HAVE CHANGED MY NAME FROM
MARTHAL JEBASELVI ABRAHAM TO
MARTHAL JEBA ABRAHAM NADAR
VIDE  MAHARASHTRA  AFFIDAVIT
74AA 237753 DATED 16-OCTOBER-
2023. CL-281

| HAVE CHANGED MY NAME FROM
JESSY  PAULY  VATHICULAM TO
JESSY PAULY VATHIKULAM AS PER
AFFIDAVIT DTD. 18/10/2023.  CL-389

| HAVE CHANGED MY NAME FROM
KHALIFE MOHD MAAZ ABDUL MUNAF
TO MAAZ ABDUL MUNAF KHALIFE AS
PER MY AADHAR DOCUMENT. CL-391

| HAVE CHANGED MY NAME FROM
ARUP SUKUMAR MANDAL TO ARUP
SUKUMAR ~ MONDAL AS  PER
DOCUMENTS. CL-401

| HAVE CHANGED MY NAME FROM
TANUSREE ~ SITAL  DINDA  TO
TANUSHREE ARUP MONDAL AS PER
DOCUMENTS. CL-401 A

| HAVE CHANGED MY NAME FROM
TANUSREE ~ ARUP  MONDAL TO
TANUSHREE ARUP MONDAL AS PER
DOCUMENTS. CL-401 B

| ANGELA  NATALINA LUDOVINA
RODRIGUES CHANGE MY NAME TO
ANGELA NATALINA HIGINO AGNELO
LOBO AS PER GAZETTE NO
M- 2389899, RNI NO.
MAHBIL/2009/31874, DATED 12 JULY
2023. CL-440

| HAVE CHANGED MY NAME FROM
JAVED SHEIKH BACHCHU MOHAMMAD
TO JAVED BACHCHU SHAIKH AS PER
DOCUMENT. CL-501

1 A G AR HOE | ADHARCARD  NO 501025888398
ST E AT el oAl G CL-624 B
el ) Tl FOR S ST AL | | HAVE CHANGED MY NAME FROM
T SRR FIOIANE Fell ool et [ SARITA MANOJKUMAR DARAK TO
. S FOAR fear o mer | SARITA MANOJ DARAK AS PER
A e ADHARCARD. CL-624 C
1 AT SR S e s | | HAVE CHANGED MY NAME FROM :
e 4 Aw med wmvere deenn|  JANARDAN AMRUTA TO : JANARDAN
A a%wﬁﬁa AT e | AMRUTA PAWAR VIDE GOVERNMENT
- . OF MAHARASHTRA GAZETTE NO. MR-

kSR SCAHIERE | 93189059 DATED 12-18, OCTOBER
@ﬁmﬁm Toren wmefiet greaEat wﬁm 2023, CL-760
TR FT fem | AHVED TABREZ MIRZA CHANGE MY
Wi foefl =T e =EIRERCTE | NAME TO TABREZ ZUBER MIRZA AS
T o, TR, GUGH S0 PER GAZETTE NO M- 23146472, RNI
R A SEEeR s Ao A, 3 | NO. MAHBIL/2009/31874, DATED 12
TP T TR e e SEPTEMBER 2023. CL-770
e I e AT WE HUZEIFA HAIDER SAIFEE AND
SAKINA SAIFEE HAVE CHANGED OUR

CHILD'S NAME FROM MUFADDAL TO

TV ] e MV NV]=l MUFADDAL HUZEIFA SAIFEE AS PER
MUPODAL o e
NOTE WE, VEERESH MOHAN BANGERA AND

MINAL VEERESH BANGERA HAVE
CHANGED OUR MINOR CHILDS NAME
FROM TEESHAA BANGERA TO
TEESHAA VEERESH BANGERA AS PER
THE DOCUMENTS. CL-858

| HAVE CHANGED MY NAME FROM
SHARRY DSOUZA TO SHARRY
VALERIAN ~ DSOUZA AS  PER
DOCUMENTS. CL-901

| HAVE CHANGED MY NAME FROM
LAVINA TO LAVINA SHARRY DSOUZA
AS PER DOCUMENTS. CL-901 A

| HAVE CHANGED MY NAME FROM
SHAIKH ASIA BEGAM TAJ MOHD AND
ASIYA TAJ MOHAMMED SHAIKH TO
ASIYA MOHAMMAD HASIM SHAIKH AS
PER DOCUMENTS. CL-901 B

| HAVE CHANGED MY NAME FROM
ABDUL FAIZ CHAUDHARY TO ABUL
FAIZ CHAUDHARY AS PER
DOCUMENTS .

CL-901 C

WE MR.TARUN KUMAR AND MRS.
SAKSHI JAIN HAVE CHANGED OUR
MINOR DAUGHTER'S NAME FROM
TASHI SINGH TO TASHI JAIN AS PER
DOCUMENTS. CL-901D

| HAVE CHANGED MY NAME FROM
SAGAR SINGH TO SAGAR SINGH
RAJPUT AS PER DOCUMENTS.

CL-901 E

| HAVE CHANGED MY NAME FROM
HARRAPRASAD VIJAYKRIHANA
NELATHUR  TO HARAPRASAD
VIJAYKRISHNA NELTOOR AS PER
DOCUMENTS. CL-901 F

| HAVE CHANGED MY NAME FROM
MISS. AMRITA KUMARI SHAH TO MRS.
AMRITA NILESH JAIN AS PER
DOCUMENTS. CL-901 G
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feiclol Kotak Mahindra Bank Limited

Regd office: 27BKC, C 27, G Block, Bandra Kurla Complex, Bandra (E), Mumbai — 400 051 Corporate office:
Kotak Infiniti, Bldg No 21, Infinity Park, General AK Vaidya Marg, Malad (E), Mumbai-400097 www.kotak.com
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AUCTION-NOTICE

Thatthe below mentioned Borrower/s had availed gold loan facility against security of the gold ornaments/|
items, as specified below. The Borrower/s defaulted in due repayment of the installments and outstanding
dues and as a result of which the Bank was constrained to issue notices calling upon the Borrower/s to
repay the outstanding amounts. However, the Borrower/s has failed to repay/clear his outstanding dues
thereby compelling the Bank to auction the gold ornaments pledged in favour of the Bank.

The open auction of the above mentioned gold ornaments would be held on/after at -

J s \
s agett nfor ekt etfirerr 9= wrater
R Tergre Wax (Fer Wew), AT vhel o, AHEd s 61,
RS (T.), §aE 600 043,
AN FHIE : 033- §2039% ¥2/63/ 3/ 0%/ 8%/ %%

(ST Gearl) dan (Aiftaelr) Rafressir wefe)

Date: 26-Oct-2023 Time: 11:00AM Place: Respective Branch Premises
AppplApac] Party Name State [ Location |Sub Location]|Gross Wt
GLN2788298| Mangesh Suresh Chindarkar ~ |Maharashtra| Andherikur | Ghatkopare | 45.27
GLN1814202 Pramod Thakorlal Joshi Maharashtra| Andherikur | Ghatkopare | 91.63
GLN2109310 Sonali Ankush Kalange Maharashtra| Andherikur | Ghatkopare | 49.84
GLN2793668| Ankush Jagannath Rajeshirke |Maharashtra| Badlapur | Ghatkopare | 40.18
GLN2696946(  Bhoomika Arvind Ramjiyani  [Maharashtra| Badlapur | Ghatkopare | 76.12
GLN2745329  Swapnil Bhimarao Bhalero  |Maharashtra| Badlapur | Ghatkopare | 8.91
GLN2764989| Mohammad Altaf Mohammad ~ |Maharashtra| Bhiwandi | Ghatkopare | 110.29
Ashfa Momin
GLN2337069 Gayan Prakash Maharashtra| Dombivali | Ghatkopare | 34.59
GLN2772980 Jairam Gulab Gupta Maharashtra| Dombivali | Ghatkopare | 96.69
GLN2487202 Himanshu Pathak Maharashtra| Ghatkopare| Ghatkopare | 59.84
GLN2757338| Vipul Tulsigiri Goswami Maharashtra| Ghatkopare | Ghatkopare | 42.26
GLN2726213 Heeral Bharat Rambhia Maharashtra| Ghatkopare | Ghatkopare | 116.43
GLN2792522 Faisal Salim Shaikh Maharashtra| Ghatkopare | Ghatkopare | 60.86
GLN2513368) ~ Madhu Devchnad Pasad Maharashtra| Ghatkopare | Ghatkopare | 18.41
GLN2408890 Shubham Anand Yadav Maharashtra| Kalher | Ghatkopare | 31.20
GLN2542370 Shubham Anand Yadav Maharashtra| Kalher | Ghatkopare | 10.60
GLN2580567 Shubham Anand Yadav Maharashtra| Kalher | Ghatkopare | 173.38
GLN2748838 Moran Ramne Das Maharashtra| Kalher | Ghatkopare | 12.29
GLN2586393 Subodh Sunil Chavan Maharashtra| Kalher | Ghatkopare | 27.91
GLN2576540[  Shobha Dyaneshwar More ~ |Maharashtra| Kalyan | Ghatkopare | 32.80
GLN2488574 Tanveer Ahamad Maharashtra| Matunga | Ghatkopare | 34.56
GLN2752888 Mohd Jawed Shaikh Maharashtra| Matunga | Ghatkopare | 40.10
GLN2311425|  Anurag Ashok Kumar Yadav ~ |Maharashtra| Matunga | Ghatkopare | 10.27
GLN2465002 ~ Achhelal Ramsharan Yadav ~ [Maharashtra| Matunga | Ghatkopare | 8.01
GLN2459297 Heeral Bharat Rambhia Maharashtra| Mulund | Ghatkopare | 112.07
GLN2697280 Tejas Anant Bhuvad Maharashtra| Mulund | Ghatkopare | 10.27
GLN2643467 Sana Irfan Khan Maharashtra| Mulund | Ghatkopare | 27.34
GLN2741681 Apama Karan Chopra Maharashtra| Mulund | Ghatkopare | 65.89
GLN2762080| ~ Mukundlal Ramdulare Yadav ~ |Maharashtra| Pokhran | Ghatkopare | 107.61
GLN2599760 Murari Kumar Jha Maharashtra| Pokhran | Ghatkopare | 19.32
GLN2518343 Hitesh Suresh Jadhav Maharashtra| Thane | Ghatkopare | 43.78
GLN2750829 Hitesh Suresh Jadhav Maharashtra| Thane | Ghatkopare | 22.62
GLN2187213 Lata Suresh Jadhav Maharashtra| Thane | Ghatkopare | 133.76
GLN1753270 Priyanka Ghosh Maharashtra| Thane | Ghatkopare | 130.82
GLN2764058| Rajashree Shivanand Dodamani |Maharashtra| Thane | Ghatkopare | 94.69
GLN2323530 Heeral Bharat Rambhia Maharashtra| Thane | Ghatkopare | 129.16
GLN2650318 Akshay Suresh Bandal Maharashtra| Thane | Ghatkopare | 23.23
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Bidders are requested to Submita copy of their Photo - identity, signature and address proof along with
their original for verification together with two recent photographs on 25-10-2023 by 4pm at kalina
Branch. Also individual bidder should be present to handover the documents.The Bank reserves the
right to change the venue/date/time of auction or cancel the auction / finalise the highest bid without
anynotice to bidders.

The cost of the auction process will be debited to the customer account. Bank reserves the right to
recover the balance amount from the customer if the bid amount is insufficient to meet the payoff
amountof the account.

For any further details/assistance/clarification regardmg the terms and conditions of the auction, you
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